
CENTRAL ADMINISTRATIVE TRIBUNAL 

CALCUTTA BENCH 

O.A.1330 of 1996 

Date of Order: 16-3-98. 

P re sent: Han'ble Mr.Justice S.N.IIallick,Vice-Chairman. 

Hon'ble Mr. S.DasguPta,A4ministrative Member.. 

GOURHARI SAY~~TA & GAS. 
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UNION OF INDIA & ORS. 

For the petitioners: Mr.A. Chakraborty, counsel. 

For the respenients: NONE. 

GOV 	 Heard on: 16-3-98. 
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S.N.Mallick,VC. 

The ld.counsel appearing for the petitioners, Glees 

not press this application. Accariingly it is rejectei 

for being 'not presseV . No orter as to costs. 

None appears for the respen4ents. 

S. D as tj up t a) 	 (S. N. Mal 1 i ck) 
Member(A) 	 Vice-Chairman. 
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